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(b) if so, the reason therefor; 
(c) whether Government have received 

any represeritations from the Sugar Mills in 
this regard; and 

Cd) if so, the main points of their repre-
sentations ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) Yes, Sir. 

(b) This was done to even out as far as 
possible the impact of the levy on all fac· 
tories. 

(c) Yes, Sir. 

(d) The representations arc mainly for 
permitting the sugar factories to exercise 
option to choose either the production of 
1966-67 or of 1967-68 for the pnrpose of 
determination of the quanity of the 'levy 
sugar. 

SURATG<UUI STA'll! FARM EMPLOYEES 
186. SHRI K. M. ABRAHAM : 

SHRI VISWAN"ATHA MENON: 
Will the Minister of FOOD AND AGRI· 

-CULTURE be pleased to state: 
(a) whether it is a fact that the employees 

- of the Suratgarh Siate Farm went on strike 
on the 11th October, 1967; 

(b) if so, what are their demands; and 
(c) the steps ta1:en by Governnient to 

settle the dispute ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 

- COMMUNITY DEVELOPMENT AND 
COOPERATION (SlIRI ANNASAHIB 
SHINDE) : (a) to (c). The employees of 
tlie Centnil Stille FarIIl, Snratgarli did (.at 
go on strike on 11th October, 1967. 

CORPORA'll! FARMING 

187. SHRI BHA-GABAN riAS: 
SHRI E. K. NAYANA1t: 
SHRI :k. RAMAN!: 

wm fhb MiriiSier ot FOOD AND AGiu-
CULTURE be pleased to state : 

(aj . "Iltb,'ether Go'<'ernmetit have received 
- any piotidS8l ftom the Fedenition of Indian 

Chambers of Commerce and Industry for 
cotpotate farming; 

(b) if so, the details thereof; 
(c) whether Governmelrt have coMidered 

these proposals; and 
(d) the reaction of Government thoreto ./ 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRlCULTURE, 
COMMUNITY DEVELOPM£:.NT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) : (a) to (d). Barring a letter in 
July, 1965 from F.I.C.C.I. to the ex-Food 
Minister, no specific proposals for corpo-
rate farming has been received from the Fe-
deration of Indian Chambers of Commerce 
and industry, but the Government is aware 
through news items appearing in the news-
papers and the reports of a serumar ergalli· 
sed by the Federation of Indian Chamber< 
of Commerce and Industry in september, 
1967 that they have been ad.'Ocating (he 
system of large scale farming through joint 
'lock companies. The merits fr.d domerib 
of proposals regarding farm;.,g by joiot 
stock companies in the private sector have 
been examined carefully and it i~ telt that 
it is not suited to the conditions prevailing 
in this country. 

MOVEMENT OF FooDGlUINS our OF DELHi 

188. SHRI SATYA NARAIN SINGH: 
SHRI NAMBIAR: 
SHRI E. K NAYANAR : 
SHRI C. K. CHAKRAPANI: 

Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state: 

(a) whether the attention of Government 
has bren draWn to the news item published 
in TIle Times of Indio, New Delhi, of the 
26th September, 1967 that Delhi Adminis· 
tration had expressed their williDgness to 
remove all restrictions on foodgrains but 
they could not remove the reotrictions in 
view of the restrictions imposed by the Cen-
tral Goveriliilent; 

(b) whether Government have investigat-
ed into the malter and if so, the findings 
thereof; and 

(c) the steps Government propose to take 
in ihe matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD. AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 



217 Written Answers NOVEMBER 14, 1967 Writ/en Answers 2Ig 

COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) Yes, Sir. Government 
have been the news items referred to con-
taining a statement said to have been made 
by a spokesman of the All India Foodgrains 
Dealers Association, Delhi. No such pro-
posals was however, received from the Delhi 
Administration. 

(b) and (c). Do not arise. 

SMUGGLING IN FOOOORAINS 

189. SHRI SAlYA NARAIN SINGH: 
SHRI P. RAMAMURTI : 
SHRI C. K. CHAKRAPANI : 

Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state: 

(a) Whether the attention of Govern-
ment has bee" drawn to the news item pub-
lished in the 'Patriot' of the 26th Septem· 
ber, 1967 that smugglers charge Rs. 3,000 
pet" truck for smuggling foodgrains from 
Gbaziabad to Delhi; 

(b) if so, whether Government haVe in· 
vestigated the matter and if so what are the 
findings; and 

(c) the steps Government propose to 
take to stop the smuggling? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMllNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHlNDE) : (a) Yes, Sir. Government have 
seen the press report referred to. 

(b) No investigation has been made, as 
no specific instances have been reported to 
Government. 

(c) Necessary anti·smuggling measures 
are inforce. 

TRACTOR SERVICES FOR FARMERS 

190. SHRI SATYA NARAIN SINGH: 
SHRI P. P. ESTHOSE: 
SHRI VISWANATHA MENON: 

Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state: 

(a) :Whether the attention of Govern-
ment has been drawn to the news item 
published in the 'Economic Times' dated the 
6th October, 1967 that Government are 
actively considering a scheme to make avail. 

able tractors services to small farmers at 
fixed rates; and 

(b) if so, the details of the scheme? 

THE MINISTER OF STAlE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND· 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) Yes, Sir. 

(b) Under a draft scheme circulated to 
State Governments, the Government of 
India will finance the capital cost of the 
equipment required for setting up depart-
mental agricultural machinery hiring cen-
tres by State Governments. The Centres 
will hire out tractors, bulldozers, power tile 
lers etc. for agriculture purpose at fixed 
rates. The scheme has however, not been' 
finally sanctioned so far. 

WAGE BOARDS FOR VARIOUS INDUSTRIES 

191. DR RANEN SEN: Will the Mi-
nister of LABOUR AND REHABll.ITA-
TION be pleased to state: 

(a) whether the! National Council of 
Applied Economic Research has suggested 
that all future Wage Boards for industries 
should be entrusted with the task of stan-
dardisation of wages or different occupa-
tions in industries in the country; 

(b) whether Government have examined 
this suggestion; and 

(c) if so, the decision taken thereon? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI HATHI): 
(a) A suggestion of this nature has been 
made in the publication issued by the 
Council. 

(b) and (c) This alongwith various 
other suggestions regarding Wage Boards 
are under examinati90 by the Government. 

REHABILITATION WORK ON WEST BENGAL 

192. DR. RANEN SEN: 
SHRIMATI JYOTSNA 

CHANDA: 
SHRI DEVEN SEN: 

Will the Minister of LABOUR AND RE-
HABILITATION be pleased to state: 

(a) whether Government of West Ben-
gal have submitted a comprehensive selle-




